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In The Central Administrative Tribunal 
Jaipur Bench, Jaipur 
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Date of Order. 
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Orders 

OA 37/2000 

Mr. · Anurag Kulshrestha, Counsel for the 

.i applicant. 

Mr. U.D. Sharma·, Counsel for the respondents. 

The learned counsel for the applicant· 

prays for withdrawal of the Original 

Application with liberty to file fresh OA 

agains.t the order of recovery pass~d 

subsequentl~ 'in the matter .. Considering the 

plea of the learned counsel, this OZ\ is 

dismissed as withdrawn. Applicant is at 

liberty to file fresh · OA. against any 

·subsequent order of which the applicant is 

aggrieved, subject to just exceptions. 
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